
 
 

 

appeals from the State, a definitive decision from the Union Government is still 
awaited. In an answer to a written question raised by me in Rajya Sabha on July 25, 
2023, Government revealed that the proposal for AIIMS in Kerala has not been 
approved in the current phase of PMSSY. 
 Therefore, I earnestly and fervently urge upon the Government to review its 
stance and expeditiously grant approval for the establishment of AIIMS at Kinalur in 
Kozhikode district in Kerala.  
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the Special Mention made by hon. Member, Dr. John Brittas: Dr. Sasmit Patra 
(Odisha), Shri A.A. Rahim (Kerala), Shri Haris Beeran (Kerala), Dr. Kanimozhi NVN 
Somu (Tamil Nadu), Shri Sandosh Kumar P (Kerala), Dr. Fauzia Khan 
(Maharashtra), Shri M. Mohamed Abdulla (Tamil Nadu) and Dr. V. Sivadasan 
(Kerala).   
 Shri K.R.N. Rajeshkumar, not present.  Shri Haris Beeran. Concern over 
Exponential Increase in Airfares being charged by the Airline Companies. 

 
Concern over exponential increase in air fares being charged by the airline 

companies 
 
SHRI HARIS BEERAN (Kerala): Sir, I am raising the matter regarding the exponential 
increase in airfares being charged by the airline companies with particular reference to 
the Gulf region.  Rule 134 of the Aircraft Rules states that there cannot be any 
monopoly or cartelization with regard to the airfares. The DGCA is the appropriate 
authority in this regard. The majority of expats in the Gulf area are engaged in blue-
collar jobs. They face excessive airfares, particularly on Air India Express. It is also 
pertinent to note that there are numerous complaints against Air India Express 
regarding irregular price hikes, inconsistent flight schedules and abrupt cancellations. 
On 9th May, 2024, 85 Air India Express flights (out of 380) were cancelled across the 
country, and, on 12th May, 52 flights were cancelled. More than 400 flights were 
cancelled and re-scheduled within two weeks in May alone.  Further, the user fee at 
Thiruvananthapuram Airport has been hiked by 50 per cent by the Airport Economic 
Regulatory Authority, which significantly impacts air travel and tourism sector in 
Kerala. In this background, I request the hon. Minister for the Civil Aviation to direct 
the DGCA to perform its statutory duties, cap the airfares and penalize those airline 
companies which are in breach of the Aircraft Rules.  
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the Special Mention made by hon. Member, Shri Haris Beeran: Dr. Sasmit Patra 
(Odisha), Shri A.A. Rahim (Kerala), Dr. John Brittas (Kerala), Dr. Kanimozhi NVN 
Somu (Tamil Nadu), Shri Sandosh Kumar P (Kerala), Dr. V. Sivadasan (Kerala), 
Shri Jose K. Mani (Kerala), Dr. Fauzia Khan (Maharashtra), Shri M. Mohamed 
Abdulla (Tamil Nadu) and Shrimati Jebi Mather Hisham (Kerala).      

Now, Shri Pramod Tiwari.  Demand to Approve Unchahar-Amethi Rail Line 
Project. 
 

Demand to approve Unchahar-Amethi rail line project 
 

Ǜी Ģमोद ितवारी (राजÎथान) : महोदय, ऊंचाहार-अमेठी रेल लाइन पिरयोजना, िजसका 
िशलान्यास 26 नवंबर, 2013 को िकया गया था, अभी भी रेलवे की मंजूरी का इंतजार कर रही है। 
यह उǄर Ģदेश के तीन महत्वपूणर् िजलȗ अमेठी, Ģतापगढ़ और रायबरेली को जोड़ने वाली एक 
महत्वपूणर् पिरयोजना है।  इस पिरयोजना मȂ सात रेलवे Îटेशनȗ के िनमार्ण की पिरकÊपना की गई 
है।  रेल मागर् की लबंाई 66.17 िकमी अनुमािनत है। यह अपने मागर् पर 81 गावंȗ को जोड़ेगा। 
 Ģोजेक्ट की डीपीआर भी तैयार हो चुकी है, लेिकन दुख की बात है िक एक दशक से 
अिधक समय बीत जाने के बावजूद यह पिरयोजना अधर मȂ लटकी हुई है। 
 यह पिरयोजना रायबरेली, सलोन, Ģतापगढ़ और अमेठी के िनवािसयȗ के िलए जीवन 
रेखा है।  उƪ के्षतर् के िनवासी िरÌतȗ के माध्यम से एक-दूसरे से गहराई से जुड़े हुए हȅ।  इसके 
अलावा ऊंचाहार और अमेठी के बीच सचंार का कोई सीधा साधन नहीं है।  अठेहा, सलोन और 
अमेठी के बीच कोई टैक्सी सेवा भी नहीं है। अतः यह पिरयोजना के्षतर्वािसयȗ को अत्यिधक लाभ 
पहँुचायेगी। 
 इसिलए, मȅ रेल मंतर्ी से इस पिरयोजना को जÊद से जÊद मंजूरी देने का आगर्ह करता हँू, 
क्यȗिक यह आम जनता के िहत मȂ है। 
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the Special Mention made by the hon. Member, Shri Pramod Tiwari:  Dr. John Brittas 
(Kerala); Dr. V. Sivadasan (Kerala); Dr. Sasmit Patra (Odisha); Shrimati Jebi 
Mather Hisham (Kerala); Dr. Kanimozhi NVN Somu (Tamil Nadu); Shri M. Mohamed 
Abdulla (Tamil Nadu) and Shri Neeraj Dangi (Rajasthan).  
 Now, Shri P. Wilson; not present.  Dr. V. Sivadasan.  Concern over Rail 
Infrastructure and Services in Kannur. 
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